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fR sTT fain 30.05.2022 artNÍ 3iRT fA=TR-

completion of replenishment study of rivers of District Banda which is being conducted by C.M.P.D 
and grant of environmental clearance/CTE/CTO on the basis thereof. The District Magistrate and 
Superintendent of Police, District Banda shall take requisite steps for ensuring that no illegal mining 
takes place on the basis of any lease agreement pursuant to advertisement dated 06.04.2022 before 
completion of replenishment study and grant of environmental clearance/CTE/CTO on the basis 

thereof. 

"In the meanwhile no mining shall be commenced in any of the mining sites before 
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3 HTO 3 uifsa HOTO TO-140/2021 RTog4TR T 141/2021 IHYTD AH 

HO-2063/uftu-30 aia feais 11.10.2021 ENT- I ra , agT aT 
T AA ÅA replenishment study TeT Central Mine Planning and Design 
Institute Ltd (CMPDI), Ranchi, a Sunsidiary of Coal India Ltd, a public sector 
undertaking of Govt. of India ENT foai KETI 7 TRT T7 f¢i7 06.04. 
2022 FTRI replenishment study Hr fRuë fria 31.12.2022 T frd aA Eg 3raTa 
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